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In The Central Administrative Ttibunl 
Calcutta bench 

thA. 326 or 1996 

Pzresent : ftn'bls fir. 0. Purkayastha, judicial flerbe 

Hon'ble fir. V.K. fiajotra, Administrative flmber 

Bidhu Bhusen .Sarkar 

vs 

eastern Railway.  

For the APplicRnt 	None 

• For the Respondents: fir. PP. Arora, Càunsel 

Heard on ; 06-O8-2001 	 Date or Order ; 06.0872001 

ORDER 

0. RJRJAYMSTHA Jfl 

None appears on behalf of the 	can 	Ld. Cunsel 	- 

Mr. ftora appears on behalf of the respondents. It is a,,  case 

of 1996' It appears Irom the order that on last occa8icn ñT5iii 

appeared on behalf of the applicant. S, application is dismissed 

Ia r del' cult, 

4 

( V.P, Majotra ) 	 ( D. Ajiyvvasthe ) 
Plember(J) 
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